r1 TEM NO. 28 COURT NO. 3 SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (C No(s). 6048/2017
(Arising out of inpugned final judgnent and order dated 08/11/2016
in SAN No. 546/2011 passed by the H gh Court O Judicature at

Al | ahabad)

NARESH KUMAR Petitioner(s)
VERSUS

STATE OF U. P AND ORS. Respondent ( s)

(with appln. (s) for exenption fromfiling OT. and interimrelief
and office report)
Date : 27/02/2017 This petition was called on for hearing today.
CORAM :

HON&#39; BLE MR. JUSTI CE J. CHELAMESWAR

HON&#39; BLE MR. JUSTICE S. ABDUL NAZEER
For Petitioner(s) M. Vishwajit Singh, Adv.
M. Pankaj Singh, Adv.
M. Piyush Vatsa, Adv.
M. Gaurav Singh, Adv.
Ms. Vidhi International, Adv.

For Respondent (s)

UPON hearing the counsel the Court made the follow ng
ORDER

Leave granted.

Heari ng expedit ed.

( DEEPAK MANSUKHANI) ( SUVMAN JAI N)

AR-cum PS Court Master



